Title: Need for speedy and effective implementation of Ganga Action Plan and preventing pollution of river Ganga near
Varanasi, Uttar Pradesh.

14.08 hrs.
The Lok Sabha re-assembled after Lunch at eight minutes
past Fourteen of the Clock.
( Mr. Deputy-Speaker in the Chair)
MATTERS UNDER RULE 377

MR. DEPUTY-SPEAKER : We will now take up item no. 11 - Matters Under Rule 377.
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MR. DEPUTY-SPEAKER : Shri J.M. Aaron Rashid — Not present.



